FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘vV.G.| PHARMA PRIVATE LIMITED’
OPERATING IN PHARMACEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN / LLP No.

V.G.l Pharma Private Limited
PAN: AADCV6940J
CIN: U24200MH2011PTC218263

2. | Address of the registered office Plot no. J-8, Phase 3, MIDC Akola, Maharashtra —
(as per MCA records) 444104.

3. |URL of website NA

4. |Details of place where majority of fixed| Plot no. J-8, Phase 3, MIDC Akola, Maharashtra —
assets are located 444104.

5. |Installed capacity of main products /| Not Available since the Company is not in operations
services since 2021.

6. |Quantity and value of main products /| As per information available, Company is not in
services sold in last financial year operations since 2021.

7. | Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending an
financial sta_tements (vs_/ith schedule_s) of| email on vgipharma.ibc@gmail.com and / or Virtual
two years, lists of creditors are available| Data Room in accordance with the provisions of the
at URL: Code and Regulations made thereunder.

9. | Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
vgipharma.ibc@gmail.com

10. |Last date for receipt of expression of | August 12, 2025
interest

11. |Date of issue of provisional list of| August 15, 2025
prospective resolution applicants

12. |Last date for submission of objections to| August 20, 2025
provisional list

13. |Date of issue of final list of prospective| August 23, 2025
resolution applicants

14. |Date of issue of information| August 26, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| September 25, 2025
plans

16. |Process email id to submit EOI vgipharma.ibc@gmail.com

17. |Details of the corporate debtor's| Details not available.

registration status as MSME




Important Notes:

1. This Form G is being published pursuant to the original Form G published on January 31, 2025 and
thereafter second Form G published on May 15, 2025 and addendum to second Form G published
on June 25, 2025 and with consent of the COC. Existing applicants pursuant to previous Form G
are not required to submit Fresh EOI.

2. This Form G and the timelines/terms mentioned herein are subject to approval of extension of tenure
of Corporate Insolvency Resolution Process of the Corporate Debtor.

Kshitiz Gupta
Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2025

Resolution Professional of V.G.l. Pharma Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: vgipharma.ibc@gmail.com

Date: July 28, 2025
Place: Mumbai
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COURT NOTICE
Appendix H, No. 4CIVIL COURT PUNE
MAHARASHTRAIN THE COURT OF
SMT. K.P. JAINZND JOINT CJSD AND ADDL
CJM PUNE, Pune City, Pune.
NOTICE TO SHOW CAUSE. (GENERAL FROM)
Civil M.A./322/2019) Govind Nama Malpote
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To, NEXT DATE: 13-08-2025
Sharmila Shriniwas Pawar 358, Maheshwarl
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Court, this 08-04-2025
2ND JOINT CJSD AND ADDL CJM PUNE
Visit ecourts.gov.in for updates or
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AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED
Reg O 707, Raheja Gentre, Froo Prss Joumal Road, Nariman Poin

7 2118 E-mail: info@authum com
PossEssloN NOTICE
(As per Rule 8(1) of Security Interest (Enforcement) Rules, 2002)
ofthe Authum Investment
& Infrastructure Limited (‘AllL") (Resulting Company pursuant the demerger of
leing business from Refsnce Cammertial Fnaros Limed (RCFLY) ta AL
vide NCLT order dated 10.05.2024), under the Securit
Reconsiruction of Financial Assets and Enforcement of Securty ntorest A
2002 and in exercise of Powers conferred under Section 13(2) read with Rule 3
of the Security Interest (Enforcement ) Rules 2002, issued a Demand Notices
dated 02/09/2023 calling upon the borrower BINAYAK ~SRIVASTAVA. Co-
borrowers/guarantors SONI BINAYAK SRIVASTYA to repay the amount
Rs. 4,36,40,885.00/- (Rupees Four Crore Thirty-Six Lakh Forty Thousand
Eight Hundreds Eighty-Five Only) mentioned in the notice being under
Loan Account No. RHLPAKL000050318 AND RHLPAKL000050313 with
further interest and costs within 60 days from the date of receipt of the said
notices.
The Borrower having failed to repay the amount, notice is hereby given to the
Borrower/Co-Borrower and the public in general that the undersigned has taken
PHYSICAL P herein below
der Section 13(4) of

of the said rules on 25/07/2025.
The Borrower/ Co-Borrower in particular and the public in genera\ is neveby
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[22== HERO HOUSING FINANCE LIMITED

Registered Offi ‘Community Centre, Basant Lok, Vasant Vinar, New Delhi-110057.
Branch Office: Flat no 403 4 Floor, Shiv Gaurav Estate, Plot no 01, Bhagwaghar Loyout-
ur, Maharashira Pin -
PUBLIC NOTICE (E- AUCTION FlIR SAL[ OF INMOVABLE PROPERTY)
[UNDER RULE (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)
NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERO HOUSING
FINANCE LIMITED (SECURED CREDITOR) UNDER THE SECURITISATION AND

OF SECURITY INTEREST
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ZIM LABORATORIES LIMITED
Registered Office : Sadoday Gyan (Ground Floor),Opp. NADT,
Nelson SE , Nagpur, Maharashira-440013, India.
CIN: lQEEBEMNIQNPL 032172, Website : www.zimlab.in, E-mail:cs@zimlab.in
Telephone egistered Office : 0712-2981960, Works Offce :07118-271990

SPECIAL WINDOW FOR RE-LODG!
OF TRANSFER REQUESTS OF PHVSIGAI. SHARES

Notice is hereby given that pursuant to SEBI Circular No. SEBIHOMIRSDIMIRSD-

Zim

‘AS ISWHERES","AS S! WNAT \5“ and WHATEVER THERE \s‘ basmar recovery ofoutstanding
Guar

Ezmes« Money Deposit is men\mned he\nw Tha END.should 5o made through Demand
DraitRTGSINEFT for partcpatig n the Pubic E-Aucton slong wth the Bid Form which

ACT,2002. PODIP/CIR202557 dated uly 2, 2025,  Spcil Window now pen for aperiod of § s
from iy 7,202510.)
e < ril1, 2019 and y
3 which uthorz fHero | B e re-lodgedwith reqmsmeuucumems
Housing Finance Limited willbe soid on the earlier 2021 [The cut-off date for re-

lodgement of transfer deed] can take this opportunity by fumishing the necessary
documents to the Registrar and Share Transfer Agent of the Company i, MUFG Intime India
Piivate Limited [Formerly Link Intime India Private Limited] at their address C-101,

cautioned notto deal with e
Subject to the charge of the Authum Investment & Infrasructure Limited for a

amount of Rs. 5,15,24,525.71/- (Rupees Five Crore Fifteen Lakh Twent]
Four Thousand Five Hundred Twenty Five Point Seven One Only) as of
30/06/2025 along with future interest and cost thereon. The Borrower/ C
Borrower's attention is invited to provisions of Section 13(8) of the said Act, i
respectof time available, to redeem the secured assets.
Description of immovable Property
Mortgage over following propemes- -

FORM
INVITATION FOR EXPRESSION OF INTEREST FOR
“V.G.| PHARMA PRIVATE LIMITED"

(Under sub-regulation (1) of Regulation 36A of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for
orporate Persons) Regulations, 2016)

urvey Plot Cs No. 5844, 5843, 5838, Sheet No.30, Ph. No. 39, Mouza Babulkheda, As Per City
PureyRecodPlNe 1, 57 1 Corp House No.420129, 20130 and 420/37 01d 240, 245

mwhien | | Emvessy 247, LBS. Marg, vico (Wesi). Mumbai 400083, [RTAT or enai ai
Augusl znzs«msPM aarch Ofcr OfcNo Fli o034 oo smveauravssoate Potno| [ helpdesk@in.mpms.mufg.com. anstr
240010, P ate, fany] an being verfied by the RTA sl be
amo of Borovet @  Dateol  [ipe tossssior] Reserve
‘““""‘ I Co- Borrower(s)/ | Demand """m (Under Price provide their Client Master List, along with the original transfer documents and share
No. Guarantor(s) Logal | Amountas Constructvel | Eamest
HeirsLegal Rep. | _on date Physica) | Money For ZIM Laboratories Limited
HHFNAGHOU 211082024, Physical _|Rs. 31.500001] Sd-
22000026592 X A
':::::;3%:15; Rs.3,15000-| JDate :27/07/2025 (Piyush Nikhade)
Pescripion of propety - Al T pecs and parcel o Pot No7, 3 and 4, Kh N3z, Ciy|  ILE1ace, Naghur Sompany Secretary

bnd 252, Sheet No 30, Admeasurin

hdmeasuringAreaof 1200 Sq . Nzgpur Mahzrasmva 440027, Boundries As Follows: - East- Road

i g T, e o e ferme e, e g e

[Iest-Potio. 233 124,

i T oo (drwg), e,

st a7, . e, e, . AT a41106.

an amount of Rs. 113373721. (Rupees Two Crore Eighteen Lakh Thirt}
Seven Thous: undred And Seventy Two Only) as on dat

Important Not

Detail
RELEVANT PARTICULARS .
propsr\y\e Land and Resmenual Plot No. building beanngAss V.Gl Ph Private Limited n i T - g e 7972600074, 8149312252, 8208674391
fth te debtor al h |V arma Private Limite [The Intending Purchasers / Bidders are required to deposit EMD amount ether through RTGS /
0 Sq. Mtrs, situated at within the local limits of Additional Amraval 1 Name of the corporate debtor along witf V6940J EFT or by D d DrafRTGSINEFT f "o *HERO HOUSING FINANCE LTD.*
(Nandgaan Peth), Industrial Area, within the limits of Sawardi Village, at Mouj; PAN G CIN/LLP No. cm U24200MH2011PTC218263 or by way of Demand Dra favouring the
g g O e T e mravet vt | |[2 Addossof o egiro e s por no. 6, Phase 3, MIDC Avcla, it 1E. e Bocis' 8 s | | 7T Fvfer FvwieR STl 2004/ (W7.293-2004) / -4 2. 26 7 2008
w MCA records) Aanavasmra 444104, s wha\ is Basis” & whalver there is Basis” & ‘Wihout recourse Basis” and wil be cm\ducled THR ST FA fo St s faeerm dus, wem ad 2025-26
Irts. Width To the North - MIDC Land To the South- PlotNo. A-56 - o e -
2 URLO’WEhS"S A A ll b ducted through M/s E P 1t Technolc Ltd. (Hel \ N ( ] ikl 20 bk
Date :25.07.2025 Sdl-, Authorized Officer Details of place where majority of fixed [Plot no. J-8, Phase 3, MIDC Akola, ”"" il bo conducted though Wis E-Procutment Techndages ep'ﬂe o(s)
maravati Authum Investment & Limited [ [|4 |2cis arolocatod o | Heharashva addits, preacotssos0ss e, cs1aoeas s Emalcn sppr@uionigred [T - 10 [ e s S| aforew « 2 St [ wgor + 20
Installed capacity of main products / ot Available sme the Company is not in ere Is no SC+ST=4 | VI+NI=2 | SBC+OBC=4 | OPEN=10
5 encumbrance on the proper thich s in the knowledge of Secured Creditors. However, the =
envices operalions since e e o ing e encumbrances, e of +25/07/2025 1 29/07/2025
AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITE! 6 |Quantty and value of main products | As, V:;‘”’,‘;'[:‘;:‘s“’s"‘ngfz"gz"f‘ Company is o prior ST A oA = 100/~
Regi.Off. : 707, Raheja Centre, Free Press Journal Road, Nariman Point, . . 2 n.oper n tis regard, the E: o e e 5. 200/~
ogLom. : 707, - " . 7| Number of employees / workmen il as per avallable imited. 5.The Authorized Ofcer /
Mumbai-21. Ph.:(022) 6747 2117 Fax: (022) 6747 2118 E-mail: e dotals 25 avaleble o DE T y o | | Sveaforen s - g 12 < it g e v so% W s
POSSESSION NOTICE mﬁ;f'ffﬂéin"éﬁ‘;“ﬂlﬂh‘fé&mhs‘fo« sending an email on vgipl bc@ hall be subject to rules/ conditons prescribed under the Securitzation and Reconstruction of | | = FrTeriaizRfit foRaT 450 e sifereh o1 Sl sTrarwa 1.
(As per Rule 8(1) of Security Interest (Enforcement) Rules, 2002 8 |two years, lists of amailcomand o\t B Room 002 The other deondionsof | | ot 12 = A Sefiof ETET ST F HERE TS s TR
ofthoAutum nvesim e oy proverty | | i o g 12 o wE AR, W S frened g, R T
f":‘:’as‘g“c‘“'e L"""SG(A”L)‘ZSS““'"Q C“"F"pa"y "ﬂ’s“‘;‘; 't‘;gﬂ“ M The detailed invitation for_expression of he prospective bidders can | | . TSR STREVIF SIeT=1 0 Fée.
‘j";e‘"ﬁl C‘ﬁ"zﬁzé’f’ga‘zé prs 0;’;‘5“;;0,“’w‘gaeccfh;'"s“eclrmza";"‘°an Eligibity for resolution applicants under | interest which shall include the ligibilty (m mspecllhepmpenyonzz ugust-2025 between 11, onAM«aznowwunpmmppmmme nt, oo+ Wi W Fewta W e A FEAr G R Rt
i :
Reconstruction of Financial Assels and Enforcement of Seurty inerest Ach | [|°|5¢%jer, 222" of the Code s avalable | esolton appicants under Sec 25210) o 30 DAYS SALE NOTICE T0 THE BORROWER/GUARANTOR/NORTGAGOR S e,
2002 and in exercise of Powers conferred under Section 13(2) read with Rule on vgil ibe il. he Borrower/Mortgagor/guarantors are hereby noticed to pay the sum as wfra wrrerrat
of the Security Interest (Enforcement ) Rules 2002, issued a Demand Notice Last date for receipt of expression of frentioned in section .
dated  06/12/2024 calling upon the borrower Murli Manohar Restauranf 10 |iterest Itof expr August 12, 2025 fate of Auction failing which the property shall be auctioned and balance dues, if any, will be ot mrgsafvr foreror, wier & TEETATE 9T eI
Co-borrowers And Guarantors- Sanjay Rameshchandraji Sharma, Ani Dato of 7 Titor rataror fereRre wwar, e fererrera, .
Manoj Sharma, Sushil Rameshchandraji Sharma, Sangita Sanjay Sharm: 1 |Dated \nsvsu*'?l) ‘W‘ﬂ‘v:‘swﬂa‘l \smﬂ August 15, 2025 For detailed terms and conditions of the sale, please refer to the link provided in
Yash Manoj Sharma And Kapil Sanjay Sharma to repay the amour prospective resolution applicants on Hero Housing Finance Limited (
mentioned in the notice belng Rs 19838406/~ (Rupees One Crore Ninet] 12 ;f;v“:‘ﬂ;:a“o‘: ;Wﬂ‘ss‘ﬂ" of objectionsto | A\ qut 20, 2025 housiginan a 1, Authorised o
Eight Lakh Thirty Eight Thousand Four Hundred Six Only) under Loal or Hero Housing Finance \uthorised officer
Account No. RLELNAGOD0410037 with further interest and wosts wiin o 13 |Dat ofssue of il of pospecive. | puguet 23, 2025 s ’”‘"ﬁ"fsw Mr. Amar Satpute, Mob-8669799100 Q BRIDGE AND ROOF CO. (INDIR) l'"
days from the date of receipt of the said notices. . ail:amar.satpute@herohfl.com (A GOVERNMENT OF INDIA ENTERPRISES)
The Borrower having ailed o repay the amount. noice is hereby given (0 Da‘e oV issue o!lmﬂmaﬂon BM‘D R CIN No. UZT310WB1920GOI003601
gsr’:);«er/co -Borrower and the public in general that L0 i vglnu‘i::zx gv‘:":\sxm August 26, 2025 - z:'\:n;:é 1 iﬁﬁéﬁ'ﬁﬁ? :;:: F;.waug:.
under Section 13(4) of prospective resolution applicants . . . -
ofthe said rules on this Date 26/07/2025. 15 [ Lest dte for lns | September 25, 2025 NOTICE INVITING e-TENDER (e-NIT)
The Borrower/ Co-Borrower in particular and the public in general is herel 16 | Process emaild to submit EOI ibc@gmall.com CiTYy UNION BANK LIMITED Online Single Percontage Rate Bla(s) | Offerts) in o part system
cautioned not to deal with the property and any dealings with the property will b 47 |Details of the corporate debtor's Details not available. Credit Recovery and Management Department invited ,g ted, o ful and rienced parti i.m
subject to the charge of the Authum Investment & imited regisiraion salus as MSME Adminsats Ofc: 025 Gar o, are invited from repuled, resourceful and experienced parties meeting

Kumbakonam - 612 001

prescribed qualifying criteria for the following works:

ly) — —
2610712025 aiong i ure nierest and cost tereon, The Borrowerl G 1. Jhie Form @ “Sf'"g published pursuant o the original For G pubished on anuary 31, ot 425 3R P ORI :I. of Work & Dat of Publsh in La;lBD:w
Borrower's attention is invited to provisions of Secﬂon 13(8) of the said Act, i Form G published on June 25, 2025 and with vt COC. Existng appicrts - nviting e
Feapotf i vl toredoemine semrda Fomn S pused o A 25 2025 and vl st CC. Stz |—E RE-TENDER-CUIAUCTION SALE NOTICE UNDER SARFAESI ACT 2002 o Tonder (cNT) N, | 38 PP Poral | s,bmission
DESCRIPTION OF IMMOVABLE PROPERTV P bic Auction by the Auth 4 O i B K. under Rule 8 (6) & Je"(dlehrr (ON-LINE)
iptie - oftenure of Corporate Insolvency Resoluion Process of the Corporate Debor cum-Public Auction by the Authorised Offce of the Bank, under Rule of the -
A By S e M) S st oo & e Security Interest (Enforcement) Rules, 2002, under the SARFAES Act, 2002, forrecovery O Te BOYE HOSTEL weg | BTN | 19082025
Poto. 18Adm, 450 Sq. Mirs. & Plot No. 22, 522.50Sq. M. (ot Adrf of & sum of Rs.3,69,36.7541- (Rupees Three Crore Sixty Nine Lakh Thirty Six Thousand STUDENTS GIRLS HOSTEL 3
972.50 Sq. Mirs.,) Bearing Survey No. 335/2 Araji. 0.81hr In The Layout cf| | Date: July 28, 2025 Seven Hundred and Fifty Four only) as on 14-04-2025 together vith further nterest o be EXAMINATION HALL, STRONG
Bhagawa,, Sahaya Nagar, Of Mouza Badnera. Tah & Dist. Amravat Ank| | Place: Mumbai AFA Valid Till: December 31, 2025 | charged from 15-04-2025 onwards, other expenses and any other dues to the bank by the ROOM, SKILL LABDRATORY
Botindods Follos Pl No. 1 Nort- Road S Layol Road. ol P Resolution Professional of V.G... Pharma Private Limited| | |Borrowers / Guarantors No.1) Mis. Wahid Trading Corporation, No.241 B, Mirza Lane, AND CENTRAL RESEARCH
 Plot No. 12., And Plot No. 22.North-Survey No. 335/1, Sou N cldress & emaild registered with I8 | |Khadan Btind Unar ST s Stand,CA R, Naghur - 4001, No2) W Moharvad o RY BUILDI
LayoulRoad Eas‘ PlotNo. 21, West-Naivadam Risord F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road, Mzstev Slo. Sheikh Abdezll Master, Opposite Dr. Z i, Nagpur - 440018. Also at, uNnER Ews BCHEME IN TIIE
Kandivali East, Mumbai - 400101 ‘BablaTower, Bus Stand,
Date: 26/07/2025 thorized Officer Email Address. kshi i Mobamn bla Tou ; OUERERENT MEDICA
Place: NAGPUR At vesiment§ e ine Process specific email id for correspondence: vgipharma ibo@mailcom| | f(Legal Heir of Late Muzaffar Hussain), Wio. Late Muzaffar Hussain, Sial Layout, 7, Takii °°‘-'- EGE ‘“ Y"‘”‘W"L "'
Feeder Road, Katol Road, mgpur Nagpur Urban, ngpur unm No) Mr. Murtaza D"‘Ec m" ATE uF uEulc M_
HelK LateMuzaf 3 W rHussain, Sial EDUCATION AND DRUGS
BAJAJ FINANCE LIMITED — Pr— Loy, orRoad Kato R, Nagour Nogpr . Nog DEPARTMENT, GOVERNMENT
f A . immovable Property Mortgaged to our Ban OF MAHARASHTRA.
Registered Office: Bajj Finance Limited, Off Pune-Ahmednagar Road, Viman Nagar, Pune — 411014 lassifieds \mmovable Property Mortgaged to our Bank
” C Schedule - A: (Property Owned by Late Muzafar Hussain) (Now Represented by BAND R 40 | DMER 51273
Branch Office: Bajaj Finserv, Ground Floor, Kamla Towers, Plot NO - 2, Indora Square Kamptee Road, Beside JT Mall, Nagpur, Maharashtra 440017 - m Mrs, Naheed Muzaffar Hussain & Mr. Murtaza Muzaffar Hussain as His Legal Heirs HTRA | YAVA
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) P 9 s mrr FEW101]
(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002) PROPERTY Totally Ad-measuring 535.5 Sq.Mtr. (5764.12 Sq.Ft), Sheet No.162 of Khasra No.16/22, n
Whereas, the undersigned being the Authorized Officer of Bajaj Finance Limited (BFL). under the provisions of the Securitisation and Mouza, Nagpur. Along with the temporary Structure Standing thereupon, Admeasuring 2 ccaucm R;Jggu:'s?; 1,552 072025 102025
Reconstruction of Financials Assets and Enforcement of Security Interest Act,2002 and in exercise of powers conferred under Sec.13(12) read 9.29 Sq.Mts. Bearing Nagpur Municipal Corporation House No.159/A/1, In Ward No.35, CAPACITY GIRLS Hasi EL
with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand by registered post (“Notice™) calling upon the Borrowers/Co- Situated at Mirza Gali, Khadan, Nagpur which includes an Area of 62.3 Sq.t. from and out Ceune ThEa ey
» PROPERTY FORSALE 6Sqis. Dagaospta
e —— Compound Weet.C o Nodth PRACTICAL LABORATORIES
receiptof thesaid notce ompoun \ st ol ic
Wortgagor Platinum-9 World Tower, andherterLanof i Akoar, S H. Kotiawala, South-Open Land il b bl
o ot ¥ o Wakad, Pune’s Tallest Reserve Price : Rs.2; ,000/- MAHARASHTRA UNDER
oo s o delith Iconic Award (Rupees Two Crore Forty Lakh only DIRECTORATE OF MEDICAL
ited. Winning Project & India’s RE-AUCTION DETAILS EDUCATION AND RESEARCH,
borron jisic 1st 3 Level 360° Revolving Date of Re-Tender-cum-Auction Sale| Venue GOVT. OF MAHARASHTRA,
Restaurant, Dream Tty Uni it MUMBAL"
Loan Account No.Name of the Borrower(s) e R o1 Tt of ote U 132 and. P oo fam City Union Bank Limited, Nagpur Branch,
Martgagar{s)Guarantor(s) Immovable Property Ui 13) Nt Amantand " 46, Ground Floor, Amena Patel Manz, B AND R/ HO | DMER / 51275
SLnE < Date of Possession Showrooms, Retail Shops, 21-08-2025 ‘Sevasadan Square, Central Avenue Road, Wrnn' MIRAJ | NIT
406LAP14914026 Al That Piece And Parcel of The Non-| ___25/08/2023 Z‘;?:ﬁ;';"dﬁi?a: " Nagpur - 440018, Tolopane No 0712272003, I
Snyl Trade I.lllk (Bnnnw:r) (Through Its Pmnll!lnl/l\ll"lﬂlll!ﬂ agricultural Property Described As: Rs.52,85,469/ 8 3
Apartment No.14, Third Floor, Admeasuring Multipurpose Spaces Te o Sale: Bidder(s) will have to be enrolled & registered with ‘:;

(Rupees Fifty-Two
Lakh agmy Five
Thousand Four

Hundred and Sixy-
Nine Only) as on

15Ft. Height, Your Legacy
Starts Here- Once in a
Lifetime Opportunity.
Contact- 7205970999,

Talies Nagpur-440008

Varshadevi Dwarkadas Dhingra (Go-borfovier), AL - Fat No 14 Pooja
Co-op Hous Soc. Wardhaman Nagar Nagpur-440008

sh Dwarkadas Dhingra (Co-borrower), At: - Fat No 14 Paoja Co-0p

Area 85.19 Sq. Mirs., Pooja Co-0p Housing
Society Ltd, Plot No 172, City Survey No-
195, Sheet No- 38/7, Wand No. 23 Mauza-
hivari Middle Ring Road East Precinct

Hous Soc. Wardhaman Nagar Nagpur-440008 Layout Of Nit Tah & Distt. Nagpur.
Vivek Kishan Kumar Somani (Co- bmmwer) At - 548 Hiwari Layuout, oundaries:- East: 08/08/2023 0090379661-1
0pp Inox, Wardhaman Nagar Negpur-4400¢ Road, West: Plot No. 173, North: Road, | POSSESSION DATE

South: Road. 1072025

MPORTANT

Whist carg is taken prior
m:nepr.sme of advertising

For Ms Bajaj Finance Limited

Date : 24.07. zuzs
IAGPU ‘Authorised Officer

Place

U] for

1o the effect himself hersel, (2) The

ch, 46, Ground Floor,

hitps:ilepre

www.bridgerest.eo.in and CPP

Government e-Procurement System;

Addendum ! Corrigendum, if any, shall bo hosted in Company's Wabsite:
portal:

through logging on

hitps:ileprocure.gov.in anly.

g
teningiddersmaychian o Tender Forns fom The Nanager, Gl Uion Bk
Nagpur Bran il

Road, Nagpur - 43018 () T mtendmg mddevs shoud submit tei bids ol n te Tender

ity UnionBank

Lud, oo y anEMD of wnin
fore Tend:

by hereby notf. (4 Forinspecton ofthe property and oter parars, e nending
purchaser may contact Telephone No.0712-2720033, Cell Nos. 9371094699, 8925964908, (5)
The propertyies are sold on *As-is-where-is, “As-is-what-is' and “Whatever-here is" basis. (6)
The sealed 0 p.m. onthe
date of Tend Sale hereby notifed. Though in general the sale wil be by way of

EQUITAS SMALL FINANCE BANK LTD

closed tenders, the Authorised Officer may, at his sole discretion, conduct an Open Auction

D S & eontets. The. Incian
E L“ a 5 {Formerly Known As Equitas Finance Ltd} Exprass {Fi Lim ba
q Registered Office: No.769, Spencer Plaza, 4th Floor, Phase-ll, bald responsible for such
€auias Smal Frunce Baak Anina Salai, Chennai, TN - 600 002, 044-42995000, 044-42995050 contes, nor for any loss or

" danaggs incurred a5 a resuft of

APPENDIX IV-A [See proviso to Rule 8(6)] transactions with companiss,

Sale No

e for Sale of Immovable Properties
Py addvertising in its newspapers

associations or individuals

d in such the person making highest

1. The sale, however, s ubfct 0 Contrmton ofCity Union Bank Limited.(7) Th successful

bidder shall have 0 pay 25% inclusive of EMD paid) of the sale amountimmediately on

sale, failng which th intial deposit of 25% oo ot (8) The Sele Certiicate will be

issued by the Authorised Offcr in favour o the successful purchaser only after receiptofthe
©)

bear the cha:ges/!ees payable for conveyance, such as stamp duty, registration fee efc, as

slectity charges and other dues), TOS, GST If any, due (0 Guvemmem Goverment
(1) The Authorised Officer al the powe

Place : Kumbakonam, Date : 25.07-2025 Authorised Officer

Regd. Office : 149, TS R. (Big) Street, Kumbakonam, Thanjavur Distict,
Tamil Nadu - 612 001, CIN - L65110TN1904PLO001287,

IntrestACt o Publications. Wa therefora
0 i parcart e mave (), Morgegor)nd Guane )l e kow owioed amovabe propety monsgedctaged o e fecommend that readers
Sec redior, il be so make necessary inquirias
braeregl e i and Whlever hore i bai o ecovry o s n bolow mentoned ceurts, The detallsof Borawer(s) beforesending any monies o
entering iy any agresments
Name & Address of e le Prope Date & Time with achwertisers or otherwise
Borrowers/ Mortgagers/ | withknown encumbrances, fany EMDPrice o Auttion | Loan Total Dues . o
Guarantors BidIncrease Price 9 i
1. Mr. Kondbarav Shankar | Al that Piece & parcel of the land bearing | Rs.5,50,000 18-08-2025 | Loan Account No:- any mannér whalsosvar
Gadekar Slo. Shankar Grampanchayat Property No. 386, | Rs.55000 From 11.00 AM
2.Mrs. SavitaKondaba | Admeasuring 560 Sq. Ft. (ie. 5212 | Rs.10,000 t01230PM | Claim Amount Due

Telophone No. 0435-2402322, Fax : 0435-2431746.

mwe_alleall with
Careers

Every Thursday in
The Indian EXPRESS & Loksatta

Rs,597157- as on
17-02-2022 with further

Gadekar Wio. Kondaba
Mr. Ram Kondabai Gadekar

SqMus), including 560 SqFt, RCC.
Construction thereon, Situated at Mouza-

being Rs.1324222/- as
on 17-07-2025)

Maharashra) Registration Districtof Yavatmal

JANA SMALL FINANCE BANK

Slo. Kondaba Bori (M), w\thmthe\lm\tsol(}rampanchaya( interest from 18-02- g
(Allareresiding atAt Bori Khurd | Bori (M), Ward No3, Tq, Pusad, Dist 202 ith monthly rest A Schedued Commercial Bank)
Machindra Tt Dist| Yavatmal. Situated Al within the Sub- charges and costs, efc.,

Yavatamal , Pusad - 445215, | Registration District of Pusad and (Total Outstanding

Hospital,

E-AUCTION NOTICE

PUBLIC NOTICE FOR SALE THROOUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002

For details and queries on purchase and sale contact

no-
Sathish 99402 86237 , Sagar Chavan 7972328475, Yogiraj Pawar 9552430129

WHAT IS BASIS" on the date as prescribe

ed as here unc

“The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI ACT. The Borrower in par-
ticular and public at large are informed that online auction (e-auction)of the mortgage property i the below mentioned account for realisation of dues of the Bank will be held on " AS IS WHERE IS BASIS " and " AS IS
inder:

Registered Office: The Fairway, Ground & First Floor, Survey No. 10/1,11/2 &12/2B, Off Domlur, Koramangla Inner Ring
Road, Next to EGL Business Park, Challaghatta, Bangalore-560071. Branch Office
ing Road, Deendayal Nagar, Trimurti Nagar, Nagpur-440022

Plot No. 20, Ground Floor, Opp. Padole

Mr. Ravi Vasant Malwande | Al that piece & Parcel of the land bearing | Rs.32,04,500 18.08-2025 | Loan Account Noi- ECRERREEG R e o
Slo. Mr. Vasant Malwande st - West division of southern portion of | Rs.3,20,450 From 11.00 AM | SEAKOLN0364147 Sr.| Loan Account lame of Original "'391 Date of | Present Outstanding Iﬂ'e lime 0’ Reserve Price | ﬂ"'!_:'E :I';;Y Ta_le an Last Date Time & Place for
Mrs. Ashwini Malwande the Nazul PlotNo. 1, Nazul Sheet No. 49-A, | Rs.10,000 t01230PM | Claim Amount Due No. Number orrower 5 i balance as on nspechiono inINR oozt (ERD)n][Teig submission of Bid
Wio. Mr. Ravi Malwande | OId Field Survey No. 162, admeasuring Rs,3020083/- as on Co-Borrower/ Guarantor| Notice the property INR E-Auction
(Both are residing at AL Post. | 2618:5q. . (i¢. 24331 sq. mirs) outof total 2812-2023 with further 1 1) M. Silnidhi Mithilesh Rs.18,76,226.10 (Rupees. Rs10,93500- | Rs1,09350- | 15082025 14,08.2025 before 05.00 PM
Sl Road,Cranai Fal acneasurng G080 s f. (. 59555 interestfrom 29-12- ) Pandey; Eighteen Lakn Seventy Six “é";’;'i"f (Rupees Ten Lakh | (Rupees One Lakh | 41 o0y | _ Jana Small Finance Bank Limi
Khamgaon, thinth 2023 with montiy rest, 4750420000817 | AR o | 12:08:2022) 19.05.2025 | Thousand Two Hundred | 0 Ninely Three | Nine Thousand | " Plot No.20, Ground Fioor, Opp. Padole
umm of Municipal Cmmml Khamgaon Old charges and cosls, elc., ) Mrs. Vibha Silnidhi Twenty Six and Ten Paise 0 Thousand Five | Three Hundred © | Hospital, Ring Road, Deendayal Nagar,
Ward No. 5, Chandmari, Tah. Khamgaon (Total Outstanding Pandey Only) as 0f 23.07.2025 | S30PM | Hungred Only) Fifty Only) 200PM | Trimurti Nagar, Nagpur-440022
Dist. Buidhana, Stuated at within the Sub- being Rs. 3994923/~ |
Regisration Distict of Khamgaon and a5 on 17-07-2025) Property Description/ Schedule: Al that piece and parcel of land bearing Plot No 457, total admeasuring 450 Sq.ft. (4181 Sa.mirs), together wih construction thereon, in E.I A.S Scheme, part of Khasra No.1/1,
DisrictofKhamgaon. Division East, City Survey No.36, Sheet No.25, 1056/15, Mouza Pardi, Corporation House No.577/457, stuated at Werd No.21, Minimata Nagar, Nagpur, within the fmits of Nagpur Municipal Corporation & Nagpur
Improvement Trust, Tehsil Nagpur (Urban) and District Nagpur. Bounded by: East by: Road, West by: Plot No.430, North by: Plot No.456 and South by: Plot No 458
9 9 y: Y y: y:

details and queries on purchase and sale contact

ok o Th being held on "AS IS
Sathish 99402 86237 , Sagar Chavan 7972328475, Swaraj Kale 7709131377 ' properties are being held on

Thetaning purchaser e btk o skt vt of s Money ueposu (EMD; by way of NEFT/RTGS/DD in the account of
8. Bazzula Road,

T-Nagar, Chennai-600 11 na 2025
For delalls for erms & condilons of E-Aucton sale please reler to the Ink provided in waww, Equil

ssbank.com &

Date:28-07-2025
Place: Nagpur

Sdl-Authorized Officer,
Equitas Small Finance Bank Ltd

07.2025, Placy

Nagpur

WHERE IS BASIS" &

training on e-auction, prospective. bidders may contact Ms. 4 Closure;

Mr. Nitesh Pawar, Cor

"AS IS WHAT IS BASIS" and the E-Auction will be conducted ‘On Line', Al payments refating to purchase of above
s Smll Fiane Ban. The aucon i b condctd Hough the Bk sproved seniceproider Wi 4 Clasur st el psiankavetons It & wiworelosurinl,
For details, help, procedure and online tr

S

india.com. For
piact Number: 5142000725, Emil 1 iesh@bankauctionsin,
info@bankauctions.in For further details on terms and conditions to take part in e-auction prn:eedmgs and any for any query relating to property please contact Jana Small Finance Bank offcers Mr. Ranjan Naik
(Mob. No.6362951653). To the best of knowledge and information of the Authorised Offcer, there are no encumbrances on the properties. However the intending bidders should make their own independent inuires
regarding the encumbrances, lte of property put on prior o subiting their bid. No condiional bid will b accepted. Thisis also a notice to the above named borrowers/GuarantorsiMortgagors about e-auction scheduled
for the morigaged properties. The Borrower/GuarantoriMortgagor are hereby noffied to pay the sum as mentioned above along with up to date interest and ancilary expenses before the date of auction, faiing which the
property wil be sold and balance dues if any will be recovered with interest and cost

propety o e e navour o
more information and

uthorized Officer, Jana Small Finance Bank Limited

NAGPUR
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Hiioaieniar AdarE

DR. G. D. POL FOUNDATION’S

s [NSTITUTE OF NURSING EDUCATION
Institutional Area, Sec - 04, Kharghar, Navi Mumbai 410210.
RECOGNIZED BY
Indian Nursing Council, State Govt. of Maharashtra,
MUHS-Nashik, Maharashtra State Board of Nursing &
Paramedical Education, Maharashtra Nursing Council.

PIB Blsc -

ELIGIBILITY CRITERIA
General Nursing & Midwifery

Diploma Should be completed
By Order
CHAIRMAN

( 9967771768 / 8108166699

eymtnursing@gmai.com o www.ymtnursing.org
Sector - 4, International Area, Kharghar, Navi Mumbai 410210.

==\ Vishwakarma Institute of Technology, pune

Admission Notification for First Year B Tech for AY 25-26

Applications are invited from all eligible candidates for admission
to various First Year B Tech programs under the Institute Quota
including NRI and / or probable seats remaining vacant after

all CAP round(s) due to non-reporting and / or cancellations of seats,

as the case may be.

Eligibility of the candidates and admission process will be as per
rules and regulations by State CET cell, Govt. of Maharashtra &
other competent authorities if any.

Detailed process and schedule for round(s) will be published on
Institute's website www.vit.edu and / or notice board from time to time.

Date : 28.07.2025
Place : Pune - 411037

Sd/-
Director

A
\U,

9892625606/
8369692734.
0070934850-14

Platinum-9 World Tower,
Wakad, Pune’s Tallest
Commercial, Iconic Award
Winning Project & India’s
1st 3 Level 360° Revolving
Restaurant, Dream
Investment in Premium
Showrooms, Retail Shops,
Food Court, Smart
Corporate Offices &
Multipurpose Spaces
15Ft. Height, Your Legacy
Starts Here- Once in a
Lifetime Opportunity.
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TATA
TATA STEEL LIMITED

Registered Office: Bombay House, 24, Homi Mody Street, Fort, Mumbai-400001, India
Tel.: +91 22 6665 8282, Email: cosec @tatasteel.com, Website: www.tatasteel.com

Corporate Identification Number: L27100MH1907PLC000260
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